No. 35: Assistance Sanctioned and Disbursed by All- India

Financial Institutions

(Rs.crore)
April-July April-March

Institutions 1997 1998 1996-97 1997-98
Sanctions
1. IDBI 6,386.6 6,633.2 17,049.9 24,198.6
2. IFCI 1,728.7 2,472.4 7,212.3 10,982.6
3. ICICI* 5,564.6 10,840.6 14,083.8 25,532.0
4. SIDBI 846.0 1,063.9 6,485.3 7,484.2
5. 1IBI# 519.1 470.5 816.0 2,061.0
6. RCTC 6.0 45 30.5 10.8
7. TDICI 13.8 11.6 16.7 428
8. TFCI 83.7 54.3 303.5 320.1
9. LIC 325.8 998.5 2,820.8 3,563.1
10. UTI 769.8 632.3 3,669.1 4,579.1
11. GIC 101.2 389.6 1,273.3 1,172.8
Total 16,345.3 23,5714 53,761.2 79,947.1
Disbur sements
1. IDBI 2,714.4 3,397.5 11,439.0 15,165.4
2. IFCI 1,053.7 1,375.7 5,157.1 5,650.1
3. ICICI* 3,483.3 4,982.2 11,180.9 15,806.9
4. SIDBI 752.7 934.0 4,584.7 5,240.7
5. 1IBI# 248.4 329.2 549.6 1,153.2
6. RCTC 0.4 25 20.7 18.2
7. TDICI 0.1 1.0 24.6 19.2
8. TFCI 46.4 274 182.9 186.8
9. LIC 542.9 1,207.7 2,960.6 39714
10. UTI 772.1 945.4 3,336.3 3,499.0
11. GIC 259.2 231.6 925.4 1,143.8
Total 9,873.6 13,434.2 40,361.8 51,854.7

Notes: 1. Dataare provisional.
2. Totasare adjusted for inter-institutional flows.

3. GIC datafor 1997 and 1998 relate to the period April-June and annual datainclude figures for public sector bonds.
. Inclusive of datarelating to SCICI Ltd. which was merged with ICICI Ltd. with effect from April 1,1996.

*

Source : IDBI and respective financial institutions.

# . IRBI was rechristened as Industrial Investment Bank of India Ltd.(11Bl), with effect from March 27,1997.The data for 1996-97 pertain to
IRBI for the period April 1996 to March 26, 1997.



